CeN TRAL ADMINISTRATIVE TRI BUNAL PRINCIPAL BENCH

0. 8.No 2809/ 97 | |
New Dalhi: this the S 7A day of pril,1995,

" HOM "BLE MR, S, Re ADIGE. MICE CHATRIAN(A) W

Suregndra Kimar Shama,
s/o Sri Radiey Lal Shama,

c-6/57, Harish Chandra Mathur Lane.
Gnnaught Place, X
Neu Dalhi ) escoe Mplicmtoﬁ

‘ Yarsus
1, Union of 'India,:
through its secretary,
Ministry of mmunication,
Departnent of Tel ecommunication,

Sanchar Bhayan,
- New Delhig

2. Chief Gensral Manager,
Mahanagar Telephone Nigam Ltdd,
Khurushdh Lal Bhawan,

New Del hi,

3. Divisicfn Ehgineer(Ho rticul turs Divisi.on) 9

T3, Atul Grove Road,
- Now Delhig

4, Senior pccounts Officer,
Tel ecom Horticul ture Di vi sion,

NSU Delhi eessooe RGS}Dondmtsf |

O:RDER (BY CIRCUL ATION)
o VICE CHAT A aN

HON *BL E MR, Sq Re ADIG
Perused tha Ra/

2 None of thegrounds contained therein bring

‘it ulthin the scope and ambit of section 22(3)(f)

A.T.act re'ad‘uith Order 47 Rule 1 PC undsr yhich
alona any prder/de_cision of tha Tribun'al cah
be rovieuad.

5 _ 3 _The: R.A is rejected, -

Zot &,
<

- (' So o.qD /GE )
Jug/ : | VICE CHAIRMAN(A).



